
Customs, Service Tax & Anti Dumping Branch
WEEKL YDISPATCH STATEMENT
FROM 02-01-2023 TO 06-01-2023

1

~ APPEAL NO. FINAL ORDER NO.!MISC
ORDER NO. '

DA TE ON WHI¥H
ORDER SENT FOR

DISPATCH

DATE OF ORDER
RECEIVED FROM THE

PS TOHON-BLE
PRESIDENT IMEMBERS

FINAL ORDER NO.
STI5293212016
ST150802-5080312021

F.015000112023 05-01-202303-01-2023
F.0150002-5000312023 05-01-20233 ST153183-5318612014 03-01-2023
F.0151213-5121612022 06-01-20234 ST150348-5035012017 03-01-2023
F.0150005-5000712023 06-01-20235 ADI5224112022 03-01-2023

F.015122012022
6 CI5239412018 03-01-2023 05-01-2023

F.015122212022 05-01-20237 CI5246412016 03-01-2023
F.015122312022 05-01-20238 C/50265/2022 03-01-2023
F.0/51224/20229 C/51810/2021

10 ST/50098/2016

03-01-2023 05-01-2023
F.015122512022
F.015122612022

03-01-2023 05-01-2023
11 ST/51968/2016 03-01-2023 05-01-2023

F.01512281202212 ST/52186/2016 03-01-2023 05-01-2023F.015122912022 03-01-2023 05-01-2023

ST1844-845/2012
MISC ORDER NO.

M.0150001-5000212023 03-01-2023 05-01-2023

uploaded in PDFformat on the CESTATwebslta Immediately after .ignature of the Hon'ble members on tho same day for the partie. and public at large,

Thus all the interested parties and other Information seekers under R,T,I Act may download these orders from CESTATwebsite,

DEPUTY REGISTRAR


